LOK SABHA DEBATES

LOX SABHA

Friday, December 9, 1977/Agrahayana
18, 1899 (Saka)

The Lok Sabhu met at Eleven of the
Clock.

[MR, SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Hashish Smuggling Cases

*346. SHRI C. K. CHANDAPPAN:
Will the Minister of FINANCE be
pleased to state:

(a) whether a West German ‘“ha-
shish” smugglers has been arrested in
New Delhi recently by the Direcforate
of Revenue Intelligence of his Minis-
try.

(b) if so, the details thereof;

(c) whether a number of “hashish”
smuggling cases have been discovered
during the last few months and a num-
ber of foreigners, connected with these
caseg were arrested;

(d) if so, the number of such cases
the names of the foreigners arrested
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and the country to which each of them
belonged; and

(e) the further action being taken
against them?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGRAWAL): (a) and (b). Re-
ports received by the Government show
that a West German national who was
suspected of having smuggled hashish
from Afghanistan to Australia was
intercepted by the Directorate of Reve-
nue Intelligence at New Delhi recently
but no hashish was recovered from him,
Investigations revealed that he was
travelling on a fake passport. This
was reported to the Foreigners Regio-
nal Registration Office and he was ar-
rested on 4-11-1977 by the officers of
the Foreigners Regional Registration
Office.

(c) to (e). 22 cases of seizure of
hashish involving 36 foreigners have
come to the notice of Government
during the period January to Novem-
ber, 1977. Out of these. two foreig-
ners were arrested in U.S.A. and the
rest were arrested in India. A state-
ment showing details regarding their
names, country to which they belong
and further action taken against them
is laid on the Table of the House.

Statement
S. Name of foreigner Counitry to Action taken
No. which belong
1 2 9 4
‘1. Miss Jo-Ann Sweetko, . R . Canada Prosecuted and convicted.
2. Mr. Lewis Anthony Wiggins . . Canada Proscecution in progress
Mr. Brien Michale Ryan . . U.S.A. Do.
4. Mr. Alan Andrew Currie | . . Britain Do.
5. Mr. Wayne Lennox Gaffaey Canada Do.
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1 2 3 4
6. Shri Mohan Das Shrestha . . . . Nepal Detained under the
COFEPOSA Act, 1074.
9. Shri Khagnandra Sherchan , Nepal Prosecution (o he laun-
| ched shortly,
8, Shri Bharat Rai . . . Nepal }

9. Mr. Rohert Russel Irwin . . . USA. Arrested in  U.S.A. and
heing prosecuted in

tn, Mrs. Denise Anne Irwin . . U.SA. U.S.A.

11. Mr. Garry Donglas Pettigrew . . Canada Detained under the
COFEPOSA  Act, 1974
on 28-1-1977 and re-
lecased  on 22-3-10977,
Prosccuted and convicted.

12. Mr. Richard Whit Worth Green Britain Prosecution  vet to  he
launche!,

13. Miss Patricia MC Birnie . Britain Prosecuted and convieted.

14. Florian Joseph Ivan De Lafontaine . Canada 3

Uoth proseented and  con-

15, EME Bertha Marice Faille | . . . Canada J victed,

16. Miss Alexandra Barbara Annc Harrison Australia Abscondire.

17. Miss Jan Uary Franks U.S.A. Prosecution vet  to he
launched.

18. Mr. Sioberg Orla Svent . . . Denmark ) Prosecuticn  vet to he

I launched,
19, Mr, Christonpherson Ole Bach Denmark
20, Mrs. Hectorine Marie Dagenais (Nee Canada Presecuted  and  convicted,
Mercier)

21, Mrs. Carol Ann Uhlan U.S.A. Prosccuted and convicted,

22, Miss Mary Johuller | . . . . U.SA. Do.

23. Shri Mohamad Faroog Afghanistan Do.

24. Mr. Markenstein Casparas Dirk . Ilolland Do.

25. Miss GelaufT Verenica . . Holland Do,

26. Mr. Waheed Abdullah Baharain Do.

2%, Shri S, Ismail Ghulam Daharain Do.

28, Shri Abhdul Rahim Ashak , Oman Do,

29, Shri Ihrahim Baksh | Oman Prosecnted  nnd  deported
under cou t orders.,

q0. Shri Johnecrad Gordon Australia Proseented and  convicted.

41, Mr. Sajoo Carlon Sweden Prosecuted and convicte!,

32, Mr. Aglo Masei . . . . . Tilav Do.

33. Shri Nankoo . . . . Nepal

34. Shri Misri Lal ‘Nepal Prosecution  vet  ta Qe
launched.

35. Shri Ambika ., . . . . . Nepal |

g6, Shri Abdul Mazid . . . . “Nepal
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SHRI C. K. CHANDRAPPAN: In the
Statement the Minister has given 36
names of foreigners from different
countrie; who were involved in the
smuggling of hashish. 1 would like to
know whether these smugglers, in the
course of their smuggling had any
connections with Indian smugglers anqg
whether they got any kind of Indian
assistance for their smuggling.

SHRI SATISH AGRAWAL: In some
of the cases, these smugglers had In-
dian contacts and the Government had
taken action against them also and we
are proceeding against them. So far as
the detail of that information is con-
cerned, because the hon. Member re-
auired the information with regard to
the foreigners involved in the smuggl-
ing of hashish.I am not at the moment,
able to give the full details to him. If
the hon. Member so wishes I can fur-
nish the information to him.

SHRI C. K. CHANDRAPPAN: There
are reports in the Indian Press like
‘Smugglers regrouped for action' in the
Blit: dated 1st Octowver, 1977. I agree
that I put the question about the for-
eign participation in smuggling. But is
it a fact that after this Government as-
sumed office many smugglers were re-
leased because of new approach to this
thing? Is it a fact that these foreign
smugglers are in a position today to
establish better contacts with their
Indian counterparts? Is it also a fact
that smuggling today is more than
what it was a year before?

SHRI SATISH AGRAWAL: Sir, I
contradict the suggestion of the hon.
Member that smuggling is on the in-
crease. That is not really so. The Gov-
ernment is taking very firm steps for
curbing smuggling and whosoever
Indian smugglers are found to be in
contact with the foreigners, we have
taken action against them. For t{he
information of the hon. Member I may
just tell him what we have done recen-
tly. In the first week of December 1977,
30 bars of gold weighing 30 kgs of the
estimate market value of Rs. 21 lakhs
were seized from three passengers at
Santa Cruz, Bombay. These persons
were holding French passports. They
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have been arrested and further investi-
gation ig in progress. In pursuance of
this when we nabbed these gentlemen,
then we could find out who else are
involved in this smuggling activity; and
in that particular case, somewhere in
the middle of November, another gen-
tlemen was arrested in Bombay, infor
mation regarding which was given to
this House by the hon. Finance M**%
ster. When we came to know that so. e
Indian contacts were already there,
then we nabbed them. also and rough
diamonds polisheqd and cut diamond of
the value of nearly about Rs. 38 lakhs
were recovered from them. Many peo~
ple have been arrested and interroga-
tion is in progress, We are trying to
find out all links of these smugglers
and Government is determined to curb
this evil of smuggling.

Y siwdag auev: & wrEg
Y Y ¥ S =rgar § R oaewdr
F A § foae SR &7 sHIoEr #
wivemare frar o ar ot 3R A feas
Fr 1 Brg faar o § WK F@oag
SEUEARE I o TAME T i 1 At o
vz foar mar 2 gafar Eme @' ©Y
g7

Y WA W AWATw . qewd
FIA TTA AN FT FTHAET § FAAGT
F e frege o aw § gad @
g g Afus qear oy A *y § fag
THISE! & FT% BIST T4T 97 | TAe=rq
W T & Fqar fear & fF aeady
F gag ¥ JY TAT MLT-ATEE FATE TE
& 3% WY qT FTRGET K SR Y
fregaTe foea @ 1 9\ wTEIR 9
gw oF An #1 fregare w7 @
I AT A efae ¥ faag a@ 9
§ AT fFEY WFIT wATIRRF T F
BYTA FT I97 IoaH T AT B qEwy
feft yrre g iy afg aeadi §

SHRI K. LAKKAPPA: Mr. Spcaker,

for the last 8 months we have beeu
urging that the regrouping of smugg-
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lers in connivance with foreign ele-
ments has been on the increase, but
the attitude of the Governmeni is very
philosophical. Even the smugglers are
surrendering before Shri Jayaprakash
Narayan and this philosophical attitude
of the Government will not help in
this matter. There is a very poweriul
gang and regrouping of smugglers.
This is one of the important aspects
which we have to consider. Even in
the Consultative Committee meetinag,
the Minister came out with the same
plea that we would curb smuggling. He
himself has admitted that the Indian
smugglers have got 5 link with foreign
elements, 1 would like to know how
many customs officials who are invol-
ved in this have got a link with foreign
smugglers as well as the people who
are famous smugglers who were put
down by the previous Government be-
cause of the philosophical attitude of
the Government. They have again
taken this profession. Therefore, 1
would like to know who are those per
sons. officials, non-officials, politicians,
customs officials and others who are
having now a link with these foreign
smugglers. As a consequence of this.
what steps we have already taken
against such persons, the names of
those persons and what punishment
we have awarded to them so far?

SHRI SATISH AGRAWAL: The hon,
Member has asked a supplementary
question which requires 3 whole day to
answer. Anyway, so far as those smug-
glers who have surrendered before
Shri Jayaprakash Narayan are con-
cerned, steps are being taken against
them under COFEPOSA for attaching
their property in accordance with the
law, The legul process has not been
done away with ang the Government
is keeping a close eye on all those
smugglers. Now it has not come to the
notice of the Government so far whe-
ther any one of them have revived their
activities. We are keeping a very close
watch over them. We have not suspen-
ded any legal steps against them under
the pledge.

So far as customs officials and police
officials are concerned, two customs
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officials and two police ofiicials wele
arrested in Bombay somewhere last
month. So, on whatever information
we receive, we take action. The hon.
Member feels convinced in the Con-
sultative Committee, he feels very
much convincedq outside the
House, but in the House just to make
a point he is trying to hit hard that
way. I would request him not to do it.
JUnterruptions) It was, perhaps for
the first time that I addressed a leiter
to the hon. Member—in fact, to all the
hon. Members—about the steps being
taken by the Government in curbing
the evil of smuggling. I am sorry 1
have not received any reply from the
hon. Member. I would be grateful if
the hon. Member sends his valuable
suggestions on how to curb the evil of
smuggling and also give the names of
notorious smugglers, because I am a
new man to this House and to the Gov-
ernment; the hon. Member has been
here for a long time, Therefore, I
would request the hon. Member not to
meditate upon my letter but to send his
valuable suggestions. And I can assure
that 1 will do my best. I seek the co-
operation of the hon. Members in cur-
bing this evil.

st woaw feardt . grems
wgvEa, vET geed ey § i o fage
fewimen & Al o7 a8 "fuwsr &
IX FT T AR THIN 9T FEF
FAT F g1 T@aT & W UF R0 a7
sweaeerg frarg &1 T AT
A1 gEeTEa (5 e 3w ddy & 08
gHaE %1 & 9w 37 frdm &1 qar
A w1 qary fEar 2 7

Y @A 9 WA ¢ Wemey
wgreg, st fecdmeg & 7 o enfiear
Hfaagqt 17 &, I % §ag F =
T AT O JEAFIS G 8 1 9
¥ =9 g9y § og faTw w37 AT
g fF adam s & oA &
faems ga  wTAdt FTAAEr @ T
a9 &, 3§ fod #7 us fedee Az v
Heft Y &Y Jar F war faAr
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ot Aign /W fafaw : 74 wgem

¥ Fawar i O w=F qEE 99 q1aR
37 qx fa= fear smoam 1 e Haw
Tzt AT ¥ W TB gArT A
Y @eH FIA F foq gy 5 F g 9
f2d g, afem vt a% q& 39 w71 F79-
FAF IAC Al UAAfAIHE WT ART
fomm &1

AU THA--TANAL ¥ (@ATE,
fora =Y gizmizs AFFA & AT B, TS
F37 q3eA) AT 43 W 1a faar g
FAT 99 G W F TN qF FI$ 0FH
foar gt

MY Wl 9 WAAW WA
[IEA A 31 g9 S 72T AF JATA
F 49 § I FT 999 3, IR S
AEeAq® A AR gAE fza &, 9=
9% wu« fFam &7 Tgr 8, 397 ¥ Sanan
WA FIAVAT & | STEl aF AfIHIEt
F dqg ¥ I AT v g, ¥ 39
F1 grvawd w1 F1gan g i+ faa-faa
gfgF1fedi & g89 7 3= fFGr g——
# wAaar g goeAr-feawdme fam
AT &1 37 {7 3= o & feadde——
TH gy § FTAATE FTIEE

Flight Connection from Bhubaneswar
te Konark

+347. SHR1 JENA BAIRAGI: Will
‘the Minister of TOURISM AND CIVIL
AVIATION be pleased to state the steps
taken or proposed to be taken to start
flight connection from Bhubaneswar to
Konark for its tourist importance?

qqza WY A fawra war (o
oW fere) : EAvET a9 SIS
F drg 1 faa a1 ofeafae 73
F1 fewge #1¢ gwarg @Y & |
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SHRI JENA BAIRAGI: Is it a fact
that even the minimum facilities by
way of hotel accommodation and com-
munlcation are not provided at the tou-
rist centre of Konarak? If so what
steps is the Hon. Ministers thinking of
taking for removing the difficulties
which the tourists are facing on ac-
count of lack of such facilities?

st gewtaw wifer: ag @@ &
f& W= & farrg & fau warara
F [ATAT THAIBIAA #T WY FEH
gidy & | gt 9% AT 7 qAIA
HIFAIT TS0 T 919 § gg99 g %
FIUTH WITE § Fa9 64 fFAwIE
g¢ g | NFITET OF aTF FAFAT &
T g8 qa7%  fawrmamgan & gars
AT & AT7 gAT § AR fry oY 9dew
Tl 64 fFATIRT TR T I & F18
frawa a8 g1 a1 | Heaer AEET,
# gg WY ATAAT qIET FY ATAHRIG F
fau aar g fF ST TaET F1 g7 T
g zarg grar & fAn S qua @

g1

T T WA SAIEAT FT qATH
g, ¥ ATAAIT qE€q FY FOAFTY F AT
g 5 mEodTosTodTe FY a1% & UF
camE Aty gt 9T § | gwe e
femete, STagi &, ST AT aF ¥
Y na 2feee & 7 agt § | FH-9F qgzHi
%1 g=ar # 3fg g, agh o fafrma
®7 § A Jlagw g7 & are # fagw
FA |

SHRI JENA BAIRAGI: I would like

to know from the Hon. Minister whe-

ther Government have decided to have

direct flight communication from Delhj

1o all the State headquarters of the
country and if so when it will be done.

| guiew wifas o oseaw o),
oA F1E qvFTT F7 fAorg a9 ¥ b6
wf7ard =9 ¥ feeer TongrAt ®Y gy





